Notice

Advocates are requested to supply copy of paper book/ interim/ final
orders passed by this Hon’ble High Court alongwith status in the 10 cases

mentioned in the list. below :

1.- ITR 538 of 1985

2. FAO 1049 of 2000

3. FAO 668 of 1991

4.  FAO 463 of 1992

5. FAO 78-Mof 1993 difad a» ‘Suml Kumas Ve. Roshni.
6. FAO 1304 of 1994

7.  FAO 3629 of 2000

8.  FAO 3779 of 2000

9. FAO 5073 of 2000

10.  SAO 76 of 2000
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